@& 10. 2016

R.C. Shukla counsel
present. SRR
From perusal of file, it is evident that no
one appeared on behalf of the appﬂcant ﬁm the '
last listed dates i.e. 3.10.2016. It appears that
applicant has lost interest in pursuing the case.

Accordingly, the O.A. is dismissed in
and for non-prosecution.
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